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Graali phm to locate sub-soil 
water

*726. SHRI R. V. SWAMINATHAN : 
Will the  Minister of WORKS AND 
HOUSING be pleased to state

(a) whether Madras city is facing * 
severe water famine and citizens get only 
aine gallons per head on alternate days;

(b) if so, whether it is also reported that 
this supply may taper off by May, 1975;

(c) if so, whethei crash plans to locate 
sub-soii water have been undertaken and 
some new sources of potable water have 
also been tapped;

(d) if so, broad outlines of the crash 
pi ogramme; and

(e) steps being taken to help the State 
for providing water ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS
ING (SHRI DALBIR STNGH) : (a) Thr 
information regarding availability pci head 
per day is being ascertained and will be 
placed on the Table of the Houm* when 
received.

(b)  to (d)-The information when received 
from the State Government will be laid 
on the Table of the House.

(e)  As requested by the State Government 
this Ministry has been able to secure 2 rigs 
from Andhra Pradesh, 3 rigs from Maha
rashtra and one each from Orissa and 
Karnataka  for  deployment in Tamil 
Nadu. Through  UNICEF  Assistance 
1000 hand pumps are also being piovided 
to Tamil Nadu. A proposal received 
from Tamil Nadu Government for a pre- 
investment survey with UNDP assistance is 
under consideration. A sum of Rs. 2 
crores has also been released recently by the 
Centre to hasten up the Veeranam Water 
Supply Project.

*7«7. SHRI SHRIKISHAN MODI : 

SHRI P. GANGADEB  :

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state :

(a) whether some States had approached 
the Centre for increasing the quota of 
foodgrains recently;

(b) if so, which are those States; and

(c) whether the Centre increased the 
quota of foodgrains to the States during 
the last quarter ?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
& IRRIGATION (SHRI ANNASAHEB 
P. SHINDE) : (a) to (c) Requests are 
received from time to time from the State 
Governments for increasing the quota of 
foodgrains from the Central stocks. Allot
ments from the Central Pool are made 
every month to the various State Govern
ments/Administration keeping in view the 
stocks of foodgrains in the Central Pool, 
the relative needs of the States, market 
availability, price position and other 
relevant factors.

Request for enhanced allocations were 
received during the last quarter from the 
Government of  Gujarat,  Karnataka, 
Kerala, Maharashtra, Nagaland. Orissa, 
Rajasthan, Tamilnadu,  Tripura, West 
Bengal, Dadra & Nagar Haveli and Delhi. 
These demands wen- considered and 
after taking all relevant  factors into 
account, increased allotments have been 
made to tĥe States from time to time 
during the period from January to April 
107̂, except in the case of West Bengal 
whose existing allotments were considered 
to be adequate.

Fall in price of potatoes in U. P.

♦728. SHRI DHAMANKAR : Will the 
Minister of AGRICULTURE & IRRI
GATION be pleased to state :

(a) whether attention of the Govern* 
ment has been drawn to the news report 
appearing in the “Times of India* dated 
the 29th March. 1975 under the caption 
“Potato prices crash in U. P. following 
glut”;

(b) if so, the reaction of the Govern, 
ment  to the various observations made 
therein; and



(c) (tops tehonfcfoposed to be t&m to
protect the i«*pesti of potato growers?

IS  ***** Jmmtn mUSL2i,m9

the minister m  state in
THE MIMOmtV OF AGRICULTURE
& IRRIGATION (SHRI ANNASAHEB 
P. SHINDE) : (a) Yds,‘Sir. The Govern
ment has seen this report.

(b) The Goveitiraent is seized of the 
problems of marketing of potato following 
a bumper -crop of potato this year.

(c) The following steps have been taken 
to pootect the interest of potato growers in 
Uttar Pradesh

(i) N. A. F. E. D. has entered thc
market for the purchase of potato 
both for domestic market and ex
port, They have already purchased 
about 1800 bags in Farrukhabad 
District and this had a sUutory 
effect on the market.

(ii) A quantity of 500 tonnes of potato 
has been  exported to Mauritius.

(iii) The State Government of Uttar 
Pradesh has bsen requested to set 
up a Potato Dehydration Plant at 
Farukhabad.

(iv) The State Government has also 
been requested to take necessary 
steps for the construction of addi
tional  cold storages.
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taitiw of aaa|«r iumI mwHaw 
irrigation projects

*730- SHRI  MOHINDER SINGH 
GILL :

SHRI SAT PAL KAPUR :

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state :

(a) whethei the execution of major and 
medium irrigation projects proposed m the 
draft Fifth Plan will cost 30 per cent more 
than the original estimates; and

(b) if so, whether the share of  the 
burden  will be passed on to the States 
also where such pi ojects are to be executed ?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  AGRICULTURE 
AND  IRRIGATION  (SHRI KEDAR 
NATH SINGH) :  (a) The Draft Fifth
Five Year Plan envisages an outlay of 
Rs. 2401 crores in the Major/Medium 
irrigation sector to create an additional 
potential of 6.3 million ha. It has now 
been assessed that in order to achieve the 
target laid down, the Fifth Plan outlay will 
have to be increased to Rs. 3750 crorrs 
due to increase in project costs as a result 
of price escalation.

(b) Irrigation is a State subject and 
irrigation schemes are planned, invejti- 
gated and executed by the State Govern
ments within the frame work of their 
developmental plans.  The cost of all 
irrigation projects would, therefore, be 
borne,  by the State Government* 
themselves.




